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THE GAI]HA'TI HIGH COTIRT AT GIIWAIIA'TI
(THE HIGH COURT OFASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO TI FI CATI ON
Dated Guwahati the 2lh March, 2022

No.HC.VII-23/2022/ 7728 /A. Shri Rajib Goswami, Member, MACT, Sonitpur, Tezpur,

is transferred and posted as Presiding Officer, STAT, Assam & Member, MACT, No'I,
Kamrup (M), Guwahati, vice Shri Biswajit Chakrabofi transferred.

Shri Goswami will hand over charge of his Court and office to the District and

Sessions Judge, Sonitpur, Tezpur and join his new assignment on the day of
inauguration of the ludicial Courts at Bajali to be notified later on'

No.HC.VII-23/2022/ 7729 /A. Shri Abhijit Bhattacharyya, Special Judge, CBI, Assam,

Addl. court No.1, Chandmari, Guwahati, is transferred and posted as District and

Sessions Judge, Darrang, Mangaldoi, vice Smti Indira Barman transferred.

shri Bhattacharyya will hand over charge of his court and office to the special

Judge, CBI, Assam, Addl. Court No.2, Chandmari, Guwahati and proceed to join his

new assignment on the day of inauguration of the Judicial Court at Bajali to be notified

later on.

No.HC.VII-23/2022/ 7730 /A. Shri Satyajit Khound, Special Judge, CBI, Assam, Addl.

Court No.2, Chandmari, Guwahati is posted at the same station as Special Judge, CBI,

Assam, Addl. Court No.1, Chandmari, Guwahati, vice Shri Abhijit Bhaftacharyya

transferred.

He will hand over charge of his Court and Office to the Special Judge, CBI,

Assam, Addl. Court No.3, Chandmari, Guwahati on the day of handing over of charge

by Shri Abhijit Bhattacharyya and join his new assignment.

No.HC.VII-23/2022/ 7737 /A. Smti Indira Barman, District and Sessions Judge,

Darrang, Mangaldoi, is transferred and posted as Principal Judge, Family Court, No.1,

Kamrup (M),Guwahati, vice Smti Shabnom Choudhury transferred.

smti Barman will hand over charge of her Court and office to the senior Judicial

Officer at the station and proceed to join her new assignment on the day of
inauguration of the Judicial Court at Bajali to be notified later on.

No.HC.VII-23/2022 7732 . Shri Biswajit Chakraborty, Presiding Officer, STAT,

Assam & Member, MACT No.1, Kamrup (M), Guwahati, is posted as Special Judge, CBI,
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Assam, Addl. court No.2, Chandmari, Guwahati, vice shri satyajit Khound posted at the

same station.

shri chakraborty will hand over charge of his court and office to the Member,

MACT, No.2, Kamrup (M), Guwahati and join his new assignment on the day of

inauguration of the Judicial Court at Bajali to be notified later on'

No.HC.VII-23/2022/ 1733 /A. Shri surajit Kumar Dhar, Member, MACT, Cachar,

Siichar, is transferred and posted as District and Sessions Judge, Dhubri, vice Shri

Thaneswar Kalita transferred.

Shri Dhar will hand over charge of his court and olfice to the District and

sessions Judge, cachar, silchar and proceed to join his new assignment immediately.

No.HC.VII-23/2022/ 7734 /A. shri Thaneswar Kalita, District and sessions lt'dge'

OnrOii, It trunsferred and posted as Member, MACT, Cachar, Silchar, vice Shri Surajit

Kumar Dhar transferred.

shri Kalita will hand over charge of his court and office to the Addl. District and

SessionsJudge,Dhubriandproceedtojoinhisnewassignmentimmediately.
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A. Smti Malaya Deb Dey, Principal Judge, Family

char, is transferred and posted as Member, MACT, Nalbari, vice Dr
No.HC.VII-23/202
Court, Cachar, Sil

Manash Baruah posted at the same station'

smti Deb Dey will hand over charge of her court and office to the Counsellor,

Family Court, Cachai, Silchar and proceed to join her new assignment immediately.

No.HC.VII-23/2O22/ 7736 /A. Smti sharmila Bhuyan, District and Sessions Judge,

Nalbari, is transferred and posted as District and sessions Judge, Goalpara, vice shri

Imtiaz Ali allowed to 9o on deputation to DRT, Bangaluru'

smti Bhuyan will hand over charge of her court and office to the senior Judicial

officer at the station and proceed to join her new assignment immediately.

No.HC.VII-23i2022/ 1737 /A. Smti shabnom Choudhury, Principal Judge, Family

court, No.1, ramrup 1tu1, Guwahati, is transferred and posted as District and Sessions

Judge,Bajali,thepostbeingnewlycreatedbytheGoVt.videletterNo.
)il.279 I 202U 43 dated 70.03.2022

Smti choudhury will hand over charge of her Court and office to the counsellor,

Family court, No.1, Kamrup (M), Guwahati and proceed to join her new assignment on

the day of inauguration of the Judicial court at Bajali to be notified later on.
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No.HC.VII-23/2022,/ 7738 /A.
Tribunal, Dibrugarh, is transferred
being newly created bY the Govt.,

Shri Deori will hand over charge of his Court and Office to the District and Sessions

Judge, Dibrugarh and proceed to join his new assignment on the day of inauguration of the

Judicial Court at Majuli to be notlfied later on.

No.HC.VII-23/20 721.J23g.-1A. Shri Paban Chandra Kalita, is transferred and posted as District

and sessions ludge, Hamren, West Karbi Anglong, the post being newly created by the Govt.,

vide letter No Jd.27 9 l 2o2rl43 dated 10.03.2022

Shri Kalita will hand over charge of hls Court and Office to the District and Sessions

Judge, Goalpara and proceed to join his new asslgnment on the day of inauguration of the

ludicial Court at Hamren to be notifled later on.

No. HC.VII-23/20 22 / 7740 /A. Smtl Roushan Ara Rahman, Principal ludge, Family court, No'2,

Kamrup (M), Gu*anati ii transferred and posted as District and Sessions Judge, Biswanath,

the post Leing newty created by the Govt., vide 1etter No.Jd.279l202U 43 dated 10.03.2022

smti Rahman will hand over charge of her court and office to the Counsellor, Family

Court, No.2, Kamrup (M), Guwahati and proceed to join her new assignment on the day of

inauguration of the Judicial Court at Biswanath to be notifled later on'

No. HC.VII-23/2022 / 7747 /A. Dr. Manash Baruah, Member, MACT, Nalbari is posted at the

same station i.e. Nalbari, as District and Sessions ludge, vice Smti Sharmila Bhuyan transferred'

Dr. Baruah will hand over charge of his Court and offlce to the senior officer at the

station and join his new assignment immediately.

No. HC.VII-23/2022 / 7742 /A. Shri litu Mani Barman, Addl. District and sessions Judge, FTC,

Darrang, Mangaldoi, is transferred and posted as l4ember, MACT, Sonitpur, Tezpur, vice shri

Rajib Goswami transferred.

Shri Barman will hand over charge of his Court and Office to the senior ludicial fficer at

the station and proceed to join his new assignment on the day of inauguration of the ludlcial

Court at Bajali.

No. HC.VII-23/2022/ 7742 A /A. Smti Bobita Kshetry, Addl. District and sessions ludge, Bajali,

Barpeta, is transferred and posted as Principal Judge, Family court, silchar, vice smti Malaya

Deb Dey transferred.

Smti Kshetry will hand over charge of her Court and ffice to the District & Session

Judge, Barpeta and proceed to join her new assignment immediately

No. HC.VII-23/2022,/ 7743 /A. Shri Chandranshu chaturvedy, Addl. District and sessions

ludge, FTC, Kokrajhar, is transferred and posted as Addl. District and sessions ludge, Barpeta,

vice Shrl Nityananda Talukdar transferred.

Shri Nogen Senabaya Deori, Presidlng Officer, Industrial

and posted as District and Sessions Judge, Majuli, the post

vide letter Nild.2791202u43 dated 10.03.2022
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Shri chaturvedy will hand over charge of his court and office to the District and

Sessions Judge, Kokrajhar and proceed to join his new assignment immediately.

No.HC.VII-23/2022/ 17214 /A. Smti Sangeeta Gogoi Bora. Addl. District and Sessions

Judge, FTC, Margherita, is transferred and posted as Addl. District and sessions Judge,

Sonitpur, Tezpur, vice Shri Nasim Akhtar transferred.

smti Bora will hand over charge of her court and office to the District and

Sessions Judge, Tinsukia and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ 1745 /A. Shri Nasim Akhtar, Addl. District and sessions Judge,

sonitpur, Tezpur, is transferred and posted as Addl. District and sessions Judge,

Golaghat, vice Shri Kaushik Hazarika transferred,

Shri Akhtar will hand over charge of his court and office to the District and

sessions Judge, sonitpur, Tezpur and proceed to join his new assignment immediately.

No.HC.VII-23/2022/ 7746 /A. Shri Kaushik Hazarika, Addl. District and sessions Judge,

Golaghat, is transferred and posted as Addl. District and sessions Judge, Baksa,

Mushalpur, vice Smti Mridu Chanda Bordoloi already transferred.

shri Hazarika will hand over charge of his court and office to the District and

Sessions Judge, Golaghat and proceed to join his new assignment immediately.

No.HC.VII-23/2022/ 7747 /A. Smti Poli Kataki, Addl. District and Sessions Judge,

lorhat, is transferred and posted as Addl. Sessions Judge-cum-Special Judge, POCSO'

Dhubri, vice Shri Bhupen Kumar Nath transferred.

smti Kataki will hand over charge of her Court and office to the District and

Sessions Judge, Jorhat and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ 7748 /A. Smti Angjeeta Mahanta, Addl. District and Sessions

Judge, Cachar, Silchar, is transferred and posted as Addl. Sessions ludge-cum-Special
Judge, POCSO, Morigaon, vice Shri Anil Kumar Basfor transferred.

Smti Mahanta will hand over charge of her Court and Office to the District and

Sessions Judge, Cachar, Silchar and proceed to join her new assignment immediately'

No.HC.VII-23/2022/ 7749 /A. Shri Bablu Sutradhar, Addl' District and Sessions Judge,

FTC, Tinsukia, is transferred and posted as Addl. District and Sessions Judge, FTC,

Margherita, vice Smti Sangeeta Gogoi Bora transferred.

Shri Sutradhar will hand over charge of his Court and Office to the District and

Sessions Judge, Tinsukia and proceed to join his new assignment immediately'
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No.HC.VII-23/2022/ 7750 /A. Smti Munmun B. Sarma, Addl. District and Sessions
Judge, Nalbari, is transferred and posted as Addl. Sessions Judge-cum-Special Judge,
POCSO, Kamrup, Amingaon, the post being newly created by the Govt. vide letter No.
1Dd.t101617 4 12018-ESTT-JUDI -)udiciall 44 dated 30. 12.2019,

Smti Mahanta will hand over charge of her Court and Office to the District and
Sessions Judge, Cachar, Silchar and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ 7751 ,/A. Smti Farhana Sultana, Addl. District and Sessions Judge,
FTC, Rangia, is transferred and posted as Addl. District and Sessions Judge, Nalbari,
vice Smti Munmun B. Sarma transferred.

Smti Farhana will hand over charge of her Court and Office to the District and
Sessions Judge, Kamrup, Amingaon and proceed to join her new assignment
immediately.

No.HC.VII-23/2022/ 1752 /A. Shri Nityananda Talukdar, Addl. District and Sessions
Judge, Barpeta, is transferred and posted as Presiding Officer, Labour Court, Guwahati,
vice Smti Geeta Baishya Changkakati retired on superannuation.

In anticipatron of appointment by the Govt., Shri Talukdar will hand over charge
of his Court and office to the District and sessions Judge, Barpeta and proceed to join
his new assignment immediately.

No.HC.VII-23/2022/ 7753 /A. Shri Joydev Koch, Addl. District and Sessions Judge,
FTC, Abhayapuri, is transferred and posted as Addl. District and Sessions Judge, FTC,
Kokrajhar, vice Shri Chandranshu Chaturvedy transferred.

shri Koch will hand over charge of his court and office to the District and
Sessions Judge, Bongaigaon and proceed to join his new assignment immediately.

No.HC.VII-23/2022/ 7754 /A. smti rasfia Hussain, Addl. District and sessions Judge,
FTC, Biswanath Chariali, is transferred and posted as Addl. District and sessions Judge,
Cachar, Silchar, vice Smti Angjeeta Mahanta transferred.

Smti Hussain will hand over charge of her court and office to the District and
sessions Judge, Sonitpur, Tezpur and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ 7755 /A. smti Nazmee Ayysha Ahmed, Addl. District and sessions
Judge, FTC, Sivasagar, is posted at the same station as Addl. Sessions Judge-cum-
Special Judge, POCSO, Sivasagar, vice Shri Rajesh Kumar Todi posted at thi same
station.

smti Ahmed will hand over charge of her Court and offlce to the District and
Sessions -Judge, Sivasagar and join her new assignment immediately.
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No.HC.VII-23/2022/ 7756 /A. shri Anil Kumar Basfor, Addl. Sessions Judge-cum-
special Judge, Pocso, Morigaon, is transferred and posted as Addl. Distiict and
Sessions Judge, FTC, Rangia, vice Smti Farhana Sultana transferred.

shri Basfor will hand over charge of his Court and office to the District and
sessions Judge, Morigaon and proceed to join his new assignment immediately.

No.HC.VII-23/2022,/ 7757 /A. Shri Anurag Jintoo Borah,
Judge, FTC, Cachar, Silchar, is transferred and posted as
Judge, Jorhat, vice Smti Poli Kataki transferred.

Addt
Addt

Bajali
Majuli

Ba ali
Shri Nogen Senabaya

Deqti
Shri Paban Chandra Kalita

Majuli

shri Borah will hand over charge of his Court and office to the District and
sessions Judge, Cachar, Silchar and proceed to join his new assignment immediately.

No.HC.VII-23I2022,/ 7758 /A. Shri Rajesh Kumar Todi, Addl. Sessions .Judge-cum-
special Judge, Pocso, sivasagar, is posted at the same station as Addl. Distiict and
sessions Judge, FTC, sivasagar, vice smti Nazmee Ayysha Ahmed posted at the same
station.

shri rodi will hand over charge of his court and office to the District and
Sessions Judge, Sivasagar and join his new assignment immediately.

No'HC.VII-23/2022,/ 7759 /A. shri Bhupen Kumar Nath, Addl. sessions Judge-cum-
special Judge, Pocso, Dhubri, is transferred and posted as Addl. District and Sessions
Judge, FTC, Abhayapuri, vice Shri Joydev Koch transferred.

shri Nath will hand over charge of his court and office to the District and
Sessions Judge, Dhubri and proceed to.1oin his new assignment immediately.

No,HC.VII-23/2022/ l760 /A. In exercise of the power conferred under sub-section
(2) of section 9 of the Code of Criminal procedure, 1973, the High court is pleased to
appoint the following officers, as the Sessions Judges of the sessions Division
/jurisdiction with Head-quarters as shown below against their names to exercise such
powers within the local limits of their respective jurisdiction with effect from the date of
assuming charges as such:-

Name of the Officers Sessions Divisions Head-quarters/ Station

Shri Sur it Kumar Dhar Dhubri Dhubri
Smti Shabnom Choudhu

sl.
No.

Smti Roushan Ara Rahman
West Karbi Anglong

Biswanath

District and Sessions
District and Sessions

llqmren
Biswanath

1

2

3

4

5

6 Dr. Manash Baruah Nalbari Nalbari
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No.HC.VII-23/2022/7767/^.ShriManjuBordoloi,CivilJudge&Asstt'Sessions
i;;g;-, i;h.i, is tra;Grre-rred and posted as founsellor' Family court' No l' Kamrup (M)'

Cr*.nuti, vice Smti Sujata Dutta posted at the same station'

SmtiBordoloiwillhandoverchargeofherCourtandofficetotheDistrictand
Sessions Judge, Jorhat and proceed to join her new assignment immediately'

No.HC.VII.23/2022/7762/A.smtiJyotshnaDas,ChiefJudicialMagistrate,Nagaon,
is transferred and Posted *t*ii Judge & Asstt' Sessions Judge' Chirang' Kajalgaon'

vice Smti Priyanka Hazarika Nair transferred'

SmtiDaswillhandoverchargeofherCourtandofficetotheAddl'Chief]udicial
Magist[te; t',tuguon and proceed to ioin her new assignment lmmediately'

No'HC.VII-23/2022/7763/^.SmtiRaniBoro,ChiefJudlcialMagistrate,Dibrugarh,is
transferred and posted urtirit-lrog" & Asstt. Sessions Judge, Barpeta' vice Smti

Jyotismita Sarma transferred '

SmtiBorowillhandoverchargeofherCourtandofficetotheSub.Divisional
ludicialMagistrate(S),DlUrugarhand-proceedtojoinhernewassignmentimmediately'

No.HC.VII-23/2022/ 7764 /A. Shri shakti sharma, chief Judicial Magistrate-cum-civil

:LJg" a ntitt sersions :ffi", Hojai, is transferred.and posted as Secretary' District

l"glis;*i."t Authority, cnaiaiieo, vice Dr' chetana Khanikar transferred'

Shri Sharma will hand over charge of his Court and Office to the District and

Sessions Judge, Hojai and proceed to join his new assignment rmmediately'

No.HC.VII-23/2022/7765/^.SmtiMiliHussain,CivilJudge&Asstt.SessionsJudge,
No.1, Cachar, Silchar, is tra-nsfened and posted as Civil Judge & Asstt' Sessions Judqe'

Jorhat, vice Smti Manju Bordoloi transferred'

SmtiHussainwillhandoverchargeofherCourtandofficetotheDistrictand
Sessions Judge, Cachar, iit.f,u|. and pioceed to join at her new place of posting

immediately

No.HC.VII-23/2022/7766/^.ShriAbdulKader,Secretary,District-LegalServices
nrtnonty, Oima nas-ao, Ii-n-'ong, is transferre! 110 

posted as Civil Judge & Asstt'

SessionsJudge,Goalpara,viceSmtiChitraRaniSaikiatransferredonpromotion.

ShriKaderwillhandoverchargeofhisCourtandofficetotheDistrictand
Sessions Judge-cum-Chairman, District-Legal Services Authority, Dima Hasao, Haflong

and proceed io join his new assignment immediately'



Poge 8 of 30

No.HC.VII-23/2022/7767/^.ShriBankimSarma,Secretary,DistrictLegalServices
nrtnorit,, :olnat, is tran-sferred and posted as Chief Judicial Magistrate, Majuli,-the_ post

U"rg .;*V..aied by the Govt., vide letter NoJDI'27912021/43 dated 10'03'2022

ShrisarmawillhandoverchargeofhisCourtandofficetotheDistrictand
sessions Judge_cum-chairmin, District Legal services Authority, lorhat and proceed to

join his new assignment on the day of inariguration of the ludicial Courts at Majuli to be

notified later on.

'No.HC.VII-23/2022/1768/^.SmtiBipaakkhiBorthakur,Chief]udicialMagistrate,
i,rir.jur, ,s transferred anJtosted as Civil Judge & Asstt. Sessions Judge, Dhubri, vice

Shri Rajesh Bodo transferred.

SmtiBorthakurwillhandoverchargeofherCourtandofficetotheAddl'Chief
Judicial Magistrate, Sivasagai and proceed to join her new assignment immediately'

No.HC.VII-23/2022/1769/^,Dr.ParthaSarathiBhaftacharjee,Civil]Udge&Asstt'
sessioni ;rage, Nozl-acnar, Silchar, is transferred and posted as chief ludicial

l,lu-g-o1rut"_.r;.l-ciuil ludg" & Asstt. sessions Judge, charaideo, vice Shri Rajneesh Bora

placed under susPension.

ee will hand over charge of his Court and Office to the District

Cachar, Silchar and proceed to join his new assignment

No.HC.VII-23/2022/ 7770 /^. Shri Nurjamal Haque, Chief Judicial Magistrate, Sonitpur,

;A;, ; trunrr"rrEa ano[osted as Civil Judge & Asstt' Sessions Judge' No l' Kamrup

(M), Guwahati, vice Shri Pranab Sarma transferred'

ShriHaquewillhandoverchargeofhisCourtandofficetothesenior-most
Judicial Magistrate at the station and proceed to join his new assignment immediately'

No.Hc'ViI-23/2022/1777/^.SmtiKangkiRaniDeka,CivilJudge&Asstt..Sessions
:rJgi C-;f.gh.t, irfraisfeilA and posted-as Civit Judge & Asstt. Sessions Judge, No.1,

Cac-har, Silchar, vice Smti Mili Hussain transferred'

SmtiDekawillhandoverchargeofherCourtandofficetotheDistrictand
Sessions Judge, Golaghat and proceed [o join at her new place of posting immediately.

No.HC.VII-23/2022/7772/^.ShriKiranLalBaishnab,Chief]udicialMagistrate,
Coiagnat, ls iransferred anffiosted as Civil Judge & Asstt. Sessions ludge, Hailakandi,

vice Shri Obanq Mize already transferred'

ShriBaishnabwillhandoverchargeofhisCourtandofficetotheAddl'Chief
Judicial Magistrate, Golaghat and proceed to join his new assignment immediately'

Dr. Bhattacharj
and Sessions Judge,
immediately.
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No,HC.VII-23/2022/ 7779 /A. shri Anup Khanal, Chief Judrcial Magistrate, Tinsukia, is

transferred and posted as secretary, District Legal services Authority, Lakhimpur, North

Lakhimpur, vice Smti Bichitra Dutta transferred.

shri Khanal will hand over charge of his court and office to the senior-most

Judicial Magistrate at the station and proceed to join his new assignment immediately'

No.HC.VII-23/2022 7774 Shri Pranab Sarma, Civil Judge & Asstt. Sessions

Judge, No.1, KamruP (M), Guwahati, is transferred and posted as Chief .ludicial

Magistrate, Nagaon, vice Smti Jyotshna Das transferred.

Shri sarma will hand over charge of his Court and olfice to the District and

Sessions Judge, Kamrup (M),Guwahati and proceed to join his new assignment

immediately.

No.HC.VII-23/2022/ 7775 /A Smti Sujata Dutta, Counsellor, Family Court, No.l,

Kamrup (M), Guwahati, is Posted at the same station i.e. Guwahati, as Counsellor,

Family Court, No.II, vice Smti Subhadra Acharyya transferred.

smti Dutta will hand over charge of her court and olfice to the Principal Judge,

Family court, No.I, Kamrup (M), Guwahati and join her new assignment immediately.

No.HC.VII-23/2022,/ 7776 /A. Shri Ankur Bhuyan, chief Judicial Magistrate, Hailakandi,

is transferred ana postea ai Counsellor, Family Court, Dhubri, vice Smti luma Sinha

transferred.

Shri Bhuyan will hand over charge of his court and office to the Addl. Chief

Judicial Magistrate, Hailakandi and proceed to join his new assignment immediately,

No.HC.VII-23/2022/ 7777 /A. Shri Nayan lyoti Dutta, Secretary, District Legal services

Authority, Tinsukia, is transferred and posted as Chief Judicial Magistrate-cum-civil

Judge & Assft. Sessions Judge, Hojai, vice Shri Shakti Sharma transferred'

shri Dutta will hand over charge of his office to the District and sessions Judge-

cum-chairman, District Legal services Authority, Tinsukia and proceed to join his new

assignment immediatelY.

No.HC.VII-23/2022/ 1778 /A. Smti Barnani Goswami, secretary, District Legal

Services Authority, Sivasagar, is transferred and posted as Chief Judicial Magistrate,

Bajali, the post being newly created by the Govt., letter No.lDl.279l202ll43 dated

t0.03.2022

smti Goswami will hand over charge of her office to the District and Sessions

Judge-cum-Chairman, District Legal Services Authority, sivasagar and proceed to join

her"new assignment on the day of inauguration of the ludicial Courts at Bajali to be

notified later on.
4--''



No.HC.VII-23/2022/7779/^'ShriAbdussattar,secretary,DistrictLega]Services
;ril";t; aii*anuln cnariu_-t,, ,s transferred and^posted as Chief ]udicial Magistrate'

Biswanath, the post being newly created by the Govt.,Vide letter No.]D].27912021143

dated 10.03.2022

ShrisattarwillhandoverchargeofhisofficetotheDistrictandSessions]udge-
cum-Chairman, District Legal Servicei Authority, Sonitpur, Tezpur and proceed.to loin

ns n"* urrignrent on the Jay of inauguration of the ludicial courts at Biswanath to be

notified later on.

No.HC.VII-23/2022/7780/^.ShriNaguibAhmed,Secretary,DistrictLegalServices
nutnortt,, faiUi nnglong, ffiu, is transierred and posted as Chief Judicial Magistrate'

Colaghai, vice Shri Kiran Lal Baishnab transferred'

ShriAhmedwillhandoverchargeofhisofficetotheDistrictandSessions
:rOge_cum-Cf,airman, Distriit 

-Legal 
Seirvices Authority, Karbi Anglong, Diphu and

proieed to join his new assignment immediately'
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No.HC.VII-23/2022 Shri Nabajit Bhatta, Civil Judge & Assft. Sessions

Judge, SonitPur, Tezpur, is posted at the same station i.e. Tezpur, as Chief ludicial

Magistrate, SonitPu r ,f ezpur, vice Shri Nuqamal Haque transferred.

ShriBhattawillhandoverchargeofhisCourtandofficetotheDistrictand
Sessions Judge, Sonitpur, Tezpur and join his new assignment immediately'

No'HC.VII-23/2022/ 1782 /^. smti Moitri Dekadoloi, Secretary, District Legal Services

nutnority, Kamrup, Amingao-f, is transferred and posted as Civil Judge & Asstt' Sessions

il;;, t6.r; Cacirar, sitc-har, vice Dr. partha sarathi Bhanacharjee transferred.

SmtiDekadoloiwillhandoverchargeofherofficetotheDistrictandSessions
lroge irm-cnairman, District iegal Servic6s Authority, Kamrup, Amingaon and proceed

to join her new assignment immediately'

No.HC.VII-23/2022/7783/^.SmtiLeenaDoley,Secretary,DistrictLegalServices
erih"ritv, laiirri, iitr*sfoii una posted a-q Civil Judge & Asstt' Sessions Judge'

Tinsukia, vice Shri Ranjan Brahma already transferred

SmtiDoleywillhandoverchargeofherofficetotheDistrictandSessionsJudge-
cum-Chairman, District Legal Servicel Authority, -lorhat and proceed to join her new

assignment immediatelY.

No.HC.VII-23/2022/7784/^.ShriAjoyKumarBasumatary,Secretary,DiskictLegal
services Authority,-UGtgu;Js transfeired and posted as Chief ludicial Magistrate,

;;;;, west raiui Ang-long, the post being newly created by the Govt'' vide letter

No. No.lDl.279 l212tl43 dated 10.03.2022 
y',u
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Shri Basumatary will hand over charge of his office to the District and sessions

Judge-cum-Chairman,DistrictLeqalservicesAuthority,Udalguriandproceedtojoinhis
n"ri u*gnr"nt on the day of inauguration of the ludicial Courts at Hamren to be

notified later on.

No.HC.VII-23/2022/1785/A,Dr.ChetanaKhanikar,Secretary,DistrictLegalServices
Authority, charaideols trari?erred and posted as civil ludge & Asstt. sessions ludge,

Sonitpur,'ferpur, vice Shri Nabajit Bhatta posted at the same station'

Dr.KhanikarwillhandoverchargeofherofficetotheDistrictandSessions
Judge_cum_chairman, District Legal services Authority, charaideo and proceed to join

her new assignment immediatelY.

No.HC.VII-23/2022/7786/A'smtiMonalissaDas'CivilJudge&As-1tt'-Sessions
Judge, Dibrugarh, is postEd-at the same station i'e Dibrugarh' as Chief Judicial

Mag-istrate, vice Smti Rani Boro transferred'

SmtiDaSwillhandoverchargeofherCourtandofficetotheDistrictand
Sessions Judge, Dibrugarh and join her new assignment immediately'

No.HC.VII-23/2022/ 7787 /A.Shri RajeshBodo,Civil Judge&A11tt Sessions-Judge'

onrur,, ii transferEE an!-posted as ihi"f lrdi.ial Magistrate, Sivasagar, vice smti

Bipaakkhi Borthakur transferred.

ShriBodowillhandoverchargeofhisCourtandofficetotheDistrictand
Sessions Judge, Dhubri and proceed toloin his new assignment immediately'

No.HC.VII-23/2022/7788/^.ShriRahulMedhi,Secretary,DistrictLegalServices
Authority, Hamren, ts tranii-erred and posted as civil ludge & Assft. sessrons Judge,

Nalbari, vice Smti Shivani Handique already transferred'

ShriMedhiwillhandoverchargeofhisofficetotheDistrictandSessionsJudge-
cum-Chairman, District Legal Servicei Authority, Karbi Anglong and proceed to loin his

new assignment immediatelY.

No.HC'VII-23/2022/178g/^.SmtiBichitraDutta,Secretary,DistrictLegal'Services
Authority, Lakhimpur, North-rakhimpur, is transferred and posted as chief -ludicial

Magistrate, Tinsukia, vice Shrr Anup Khanal transferred'

smti Dutta will hand over charge of her office to the District and sessions ludge-

cum-Chairman, District regal Serviis Authority, Lakhimpur, North Lakhimpur and

proceed to join her new assignment immediately'

No.HC.VII-23/2022/77gO/A.smtisubhadraAcharyya,counsellor'Fam-ilycourt',
No.II,Kamrup(M),GuwahatlistransferredandpostedasChiefJudicialMagistrate,
Hailakandi, vice Shri Ankur Bhuyan transferred'

v
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SmtiAcharyyawillhandoverchargeofherCourtandofficetothePrincipal
:uOge,-iamity Court, tto.lt, Kamrup (Mf Guwahati and proceed to join her new

assignment immediatelY.

No.HC.VII-23/2022/7797/A.ShrishariffUddinAhmedPathan,Secretary,District
Jug.iS".i.;t RutFonty, aaftetu, is transferred and posted as Civil Judge & Asstt'

i"iilont Judge, Golaghat, vice Smti Kangki Rani Deka transferred'

ShriPathanwillhandoverchargeofhisofficetotheDistrictandSessions
Judge-cum-Chairman, District Legal Serv:rces Authority' Barpeta and proceed to join his

new assignment immediately.

No.HC.VIi-23l2022/77g2/A.SmtiJyotismitaSarma,CivilJudge&Asstt..Sessions
:Llg.-, slrp"b, is tru.tf"rtuaind posted as Secretary' District Legal Services Authority'

GolJghat, vice Shri Naryan Kuri already transferred'

SmtisarmawillhandoverchargeofherCourtandofficetotheDistrictand
Sessions Judge, Barpeta and proceed toloin her new assignment immediately'

No.HC.VII-23/2022/ 1793 /A' Shri Forhan Uddin Choudhury' Addl' Chief ludicial

ll.gitirutu, f-iff,irp.',,r, ftf'rttn-f-uff impur, is transferred and posted as Secretary' District

L"guii"*L* Authority, Tinsukia, vice shri Nayan Jyoti Dutta transferred.

Shri Choudhury will hand over charge of his Court and Office to the Chief

Judiciai Magistrate, Lakhimpur, North Lalihimpur and proceed to join his new

assignment immediatelY.

No.HC.VII-23/2022/7794/^.SmtiPompyChakravarty,Secretary,.DistrictLega|
services Authority, Darrang-, Mangaldoi, is transferred and posted as Addl. chief ludicial

wiqistrate, Sonitpur, ferpii, vice Shrl Angshuman Bhattacharjee transferred'

SmtiChakravartywillhandoverchargeofherofficetotheDistrictandSessions
luoge-cur-c6airman, oisiria regat Services Authority, Darrang, Mangaldoi and

proieed to join her new assignment immediately'

No.HC'VII-23/2022/17g5/^.ShriDimbeswarTaye,Addl.ChiefJudicialM.agistrate,
Karbi Anglong, Diphu, is Eiisferred and posted as Secretary' District Legal Services

nutfrorityl Haiiakandi, vice Smti Karuna Devi transferred'

ShriTayewillhandoverchargeofhisCourtandofficetotheChiefJudicial
Maglst;te, Kaibi Anglong. Diphu and iroceed to join his new assignment immediately.

No.HC.VII-23/2o22/7796/^.ShriAngshumanBhattacharjee,Addl.ChiefJudicial
Magistrate, Sonitpur,TezpT-, rs transferrJd and posted as Secretary' District Legal

Seriices Authority, Dima Hasao, Haflong, vice Shri Abdul Kader transferred'
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shri Bhattacharjee will hand over charge of his court and olfice to the senior-

most ludicial Magistrate at the station and proceed to join his new assignment

immediately.

No.HC.VII-23/2022/ 7797 /A. Smti lharna saikia, Addl. chief ludicial Magistrate'

aarpeta,ist.ansferredandp-o'teou'CivilJudge&Asstt.sessionsJudge,Dibrugarh,
vice Smti Monalissa Das posted at the same station'

smti saikia will hand over charge of her court and office to the chief .ludicial

Magistrate, Barpeta and proceed to join her new assignment immediately'

No.HC.VII-23/2022/ 7798 /A. Smti Priyanka Hazarika Nair, civil Judge & Asstt'

Sessions :uage, Cn,rang, K6;;;on, is transFerred and posted as Addl: Chief ludicial

rraa,rt,.ut", Luinirpri Nortti Lakhimpur, vice shri Forhan Uddin choudhury

transferred.

SmtiNairwillhandoverchargeofherCourtandofficetotheDistrictand
Sessions Judge, Chirang, Kajalgaon and proceed to join at her new place of posting

immediately.

No.HC.VII-23/2022/77gg/A.shriNayanjyotiChoudhury,Counsellor,FamilyCourt,
rrio.rri. ii.rup (M), Gr*rh-"t,, is transferred and posted as secretary, District Legal

Services Authority, Hamren, vice Shri Rahul Medhi transferred'

ShriChoudhurywillhandoverchargeofhisCourtandofficetothePrincipal
Judge, Family Court, trto.lf l, Kamrup (M), Guwahati and proceed to join his new

assignment immediatelY.

No.Hc.vII-23/2022/ 18OO /A. Shri Dhiraj Kumar Kalita, Addl. chief Judicial Magistrate'

Uiufgrri, ittiunrf"ied ffiotted as Addl. Chief ludicial Magistrate, Tinsukia, vice Shri

Debasish KashYaP transferred.

shri Kalita will hand over charge of his Court and olfice to the chief ludicial

Magistrate, Udalguri and proceed to join his new assignment immediately'

No.HC.VII-23/2022/ 1801 /^. Shri Debasish Kashyap, Addl. Chief Judicial Magistrate,

iinirf<ia, is tiansferred and posted as Addl. Chief ludicial Magistrate, Barpeta, vice Smti

lharna Saikia transferred.

ShriKashyapwillhandoverchargeofhisCourtandofficetotheSenior.most
Judicial Magistrate at Tinsukia and proceed to join at his new place of posting

immediately.

No.HC.VII-23/2022/ 7802 /A. Shri chinmoy Baruah, Addl. chref ludicial Magistrate'

Morigaon, is transferre-d and posted as Counsellor, .Family 
court, No.III, Kamrup (M),

Guwihati, vice Shri Nayanjyoti Choudhury transferred'



ShriBaruahwillhandoverchargeofhisCourtandofficetotheChiefJudicial
Magistrate, Morigaon and proceed to join his new assignment immediately'

No.HC.VII-23/2022/ 7803 /A. Smti Juma Sinha, counsellor, Family court' Dhubri' is

transferred and posted ar Rdat. chief ludicial Magistrate, Dhemaji, vice smti Bijaya

Khakhlary transferred.

smti sinha will hand over charge of her Court and office to the Principal Judge,

Family Court, Dhubri and proceed to join her new assignment immediately'

No.HC.VII.23/2022/7804/A.SmtiBijayaKhakhlary,Addl.ChiefJudicialMagistrate,
Of,.*u;i, i, tiantf"rr"O -dnaEsted as Secretary, District Legal Services Authority, Karbi

nnglong, Diphu, vice Shri Naguib Ahmed transferred'

Smti Khakhlary will hand over charge of her court and office to the chief Judicial

Magistrate, Dhemaji and proceed to join her new assignment immediately'

No.HC.VII-23/2022/ 7805 /A. Smti Karuna Devi, Secretary, District Legal services

Authority, naitat anOi, is transferred and posted as Addl. Chief ludicial Magistrate, Karbi

Rngtong, Oiphu, vice Shri Dimbeswar Taye transferred'

SmtiDeviwillhandoverchargeofherCoudandofficetotheDistrictand
Sessions Judge-cum-chairman, District Legal services Authority, Hailakandi and proceed

to join her new assignment immediately'

No.HC.VII-23/2022/ 7806 /A. Smti Dubori Dutta, secretary, District Legal Services

Authority, Nalbari, is transiE-rred and posted as Addl' Chief Judicial Magistrate, lorhat,

vice Dr. Pooja Sinha already transferred'

smti Dutta will hand over charge of her office to the Drstrict and sessions Judge-

cum-Chairman, District Legal servicei Authority, Nalbari and proceed to join her new

assignment immediatelY.
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No.HC.VII-23/2022 7807 In exercise of the powers conferred under Sub-Section

(3) Section 9 of the Code of Criminal Procedure, 1973, the High Court is pleased to

appoint the following Officers, in Gradell of the Assam ludicial Service as Asstt

Sessions Judge and to Post them on transfer as Civil Judge & Asstt. Sessions Judge of

the District and Sessions Divis ion with Head-quarters as shown below against their

names with effect from the date of taking over charge as such:-

Sl. No. Name of the Officers District Head-quarters/ Station

Smti Jyotshna Das Chirang Kajalgaon

Smti Rani Boro Barpeta Barpeta

DhubriSmti Bipaakkhi Borthakur Dhubri

Shri Nayan .Jyoti Dutta Hojai Hojai

1

4

5

2

3

Smti Moitri Dekadoloi Cachar Silchar



Smti Leena Doley

Dr. Chetana Khanikar

Shri Rahul Medhi

Shri Shariff Uddin Ahmed
Pathan

Shri Pranab Sarma

Shri Nayan lyotl Duqa
Shri Naguib Ahmed

2

3

NAme the Officers

Smti lharna Saikia Lakhimpur
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Tinsukia

Tezpur

Nalbari

Golaghat

Nodh LakhimPur

Hqgi
Golaghat

Dibru arh

5!Yaiq99r
Tinsukia

Hailakandi

Tinsukia

9

SonitPur

Nalbari

Golaghat

Nqgao!
Hol l

cplqShqt
Sonitpur

10

No.HC.VII-23/2022/7808/^.InexerciseofthepowersconferredunderSub-Section
ii)'"iil;; tZ oi tf,e--oa" of Criminal Procedure, 1973, the High Court is pleased to

)pp"i.i tn" following officers in Grade-II of the Assam ludicial Service as Chief ludicial

p[aglstrates of the 
-Districts with Head-quafters as shown below against their names

witi effect from the date of taking over charge as such:-

Sl. No. Name of the Officers District Head-q ua rters / Station

Shri Partha Sarathi Charaideo Charaideo

Bhattacha rlee
1

4.

5.

6.

l,
8.

I
Shri Nabajit Bhatta

Smti Monalissa Das Dibruqarh

Shri Rajesh Bodo $ryqsagqr
TinsukiaSmti Bichitra Dutta

9. Smti Subhadra Acha Hailakandia

No.HC.VII-23/2022/ 78Og /A. The High Court has been pleased to pro-mote the

i;it;*i"g ofdcers i; G.d"m of the Assam tudiciat Service to Grade{I of the said

Service.ihey will draw usual scale of pay and other allowances as admissible under the

nrf"t.1n"f *ifl be on officiation as per the Assam Judicial Service Rules' 2003'

1. Smti Surajita Trivedy, Sub-Divisional Judicial Magistrate (M)' Gossaigaon

2. Smti Pranami Goswami, Sub-Divisional Judicial Magistrate (M), Rangia

i. shri aldyabrata Acharyya, Sub_Divisional Judicial Magistrate (s),Karimganj

4. Shri Devojyoti Bhuyan, Sub-Divisional Judicial Magistrate (M)' Karbi Anglong'

Bokajan
S. imtitangita Haloi, Sub-Divisional ludicial Magistrate (M), Chapakhowa

o. srnti susimita Borpujari, sub-Divisional Judicial Magistrate (M), Margherita

T.SmtiBarnaliSarmah,Sub-DivisionalJudicialMagistrate(M),Bajali
8. Smti Juri Dutta, Sub-Divisional Judicial Magistrate (M), Naharkatia

9. Smti Pooja Devi, Sub-Divisional Judicial Magistrate (M), Hojai

l

llegap!

Tezpqr_
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l0.SmtiSabitaBhardwaj,Sub_Divisional]udicialMagistrate(M),Majuli
ii.inri uiuf Borah, Sub-bivisional ludicial Magistrate (M)' Lakhipur

No.HC'VII-23/2022/7870/^'ontheirpromotionfromGrade-IIItoGrade-IIofthe
Assam ludicial service, tn" rltio*ing officers are transferred and posted as below with

effect from the date of their taking over charge as such'

1

Name of the
Officers

Designation and place of
postinq

Secretary, District Legal

Services Authority, Dhemaji,
vice Shri Nur Ahmed Laskar

,plqcqd ulder sus enston

Secretary, District Legal

Services AuthoritY, KamruP,

Amingaon, vice Smti Moitri

Dekadoloi transferred
Addl. Chief Judicial Magistrate,

South Salmara-Mankachar, the
post being created bY the
Govt. vide letter No. JDI-

ltol6 I 97 I 20t7-ESTT-IUDI-
ludicial/ 35 dated 12.03.2020

Shri Devojyoti
Bhuyan

Secretary, District Legal

Services Authority, Majuli, vice

Smti Leena DoleY transferred

Smti Sangita Haloi Secretary, District Legal

Services Authority, Nalbari,

vice Smti Dubori Dutta
transferred

Secretary, District Legal

Services AuthoritY, Darrang,

Mangaldoi, vice Smti PomPY

Chakravarty transferr ed

Secretary, District Legal

Services AuthoritY, Barpeta,

vice Shri Shariff Uddin Ahmed
Pathan transferred

B Smti Juri Dutta Addl. Chief ludicial Magistrate,
Morigaon, vice Shri ChinmoY

Baruah transferred

9 Addl. Chief Judicial Magistrate,
Dibrugarh, vice Shri SaPtarshi

Garg alreadY transferred

Smti Surajita
Trivedy

Smti Pranami
Goswami

Shri Bidyabrata
Acharyya

Smti Sushmita
Borpujari

Smti Barnali
Sarmah

Head-quarterc/
Station

Dhemaji

Amingaon

Hatsingimari

Majuli

Nalbari

Mangaldoi

Barpeta

Morigaon

2

3

4

5

6

sl.
No.

Smti Pooja Devi Dibrugarh

l
7



10.

11.
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No.HC.VII-23/2022/t877/^.InexerciseofthepowerconferredunderSub-Section
(2) of Section l2 of the coOt of irlminal Procedure' 1973' the High Court is pleased to

)h"i.i in" r"rlowing officers, who have been promoted to Grade-II of the Assam

ludicial Service as AdditionaiChief ludicial Magistrate of the districts with Head-quarters

urlno*"-o.ro* against their names with effect from the date of taking over charge as

such:-

Smti Sabita
Bhardwaj

Shri Ujal Borah

Name of the Officers District

Shri Bidyabrata

:Aebalrya
Smti luri Dutta

Addl. Chief Judicial Magistrate, Udalguri

Udalguri, vice Shri Dhiraj

Kumar Kalita transferred
Secretary, District Legal

Services Authority, GoalPara,

vice Shri Nilkamal Das alreadY

Goalpara

transferred on Promotion

Head-quarters/ Station

3

4
Smti Pooja Devi Dibrugarh

Smti Sabita Bhardwaj Udalguri

promotion.

immediately.

South Salmara- Hatsingimarl

Mankachar t
l)!qr!Sqq' t Moriga on

Dibrugarh
aJdalguri

1

2

+
No.HC.VII-23/2 022/ 7872 /^' Smti Kumari Arti, Sub-Divisional ]udicial Magistrate (S),

sonitpur, Tezpur, is transre'-rreJ lnJ pott.o as iub-Divisional ludicial Magistrate (M),

tlanaifaiia, vice Smti luri Dutta transferred on promotion'

SmtiArtiwillhandoverchargeofherCourtandofficetothesenior-most]Udicial
Magistrate at the station and proce6d to join her new assignment immediately'

No.Hc.VII-23/2022/1873/^.ShriIqbalAlamFanaji,Sub-Divisional]UdicialMagistrate
i;; i;dirp;t uo,t La-r.n^p,i, ii-i'antr"""o and posted as sub-Divisional ludicial

i,riiittr.i" [l,tl, xarui nngionll sokuiun, vice shri Devojvoti Bhuvan transferred on

Shri Fanaji will hand over charge of his Court and offrce ,t9 
t!: Ch]:1,]:9'ti"l

Magist;te, Lakhimpur, North Lakhimiur and proceed to join his new assignment

No.HC.VII-23/2o22/7874,/A.SmtiShatabdiBhuyal.Sub-Divisional]udicialMagistrate
(S),Barpeta,istransferred.unapo't"oasSu'b.Divisional]udicialMagistrate(M),
bltt"grln, vice Smti Surajita Trivedy transferred on promotion'

s!.
No.

r

l
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SmtiBhuyanwillhandoverchargeofhercourtandofficetotheChief]udicial
Magistrate, Barpeta and proceed to join her new assignment immediately'

No.HG.VII-23/2022/ 7815 /A. Shri Kaushik Kamal Baruah, Sub-Divisional ludicial

Migstrat" (S), frfahar, G tlansferred and posted as Sub-Divisional ludicial Magistrate

(l,1)] Najuti,'vice Smti Sabita Bhardwaj transferred on promotion'

ShriBaruahwillhandoverchargeofhiscourtandolficetotheChiefJudicial
Magistrate, Nalbari and proceed to join his new assignment immediately'

No,HC.VII-23/2022/7876/^'ShrisundeepKashyapDas,Sub.Divisional]udicial
Nrigoirut. (S), Gola-ghat, i-s transferred and posted as Sub-Divisional Judicial Maqistrate

(fqt Murqn"r';ia, vice Smti Sushmita Borpujari transferred on promotion'

ShriDaswillhandoverchargeofhisCourtandofficetotheAddl.Chief]udicia|
Magistrate, Golaghat and proceed to loin his new assignment immediately'

No.HC.VII-23/2022/ 1877 /A. Smti Niva Rani Daley, Sub-Divisional Judicial Magistrate

iil, oir. narro, nanong; is transferred .and ,posted 
as Sub-Divisional Judicial

i/|iiitirui" (M), t-akhipur, CJchar, vice Shri Ujal Borah transferred on promotion'

Smti Daley will hand over charge of her Court and Office to the Chief ludicial

Magistrate,DimaHasao,Haflongandp-roceedtojoinhernewassignmentimmediately.

No.HC.VII-23/2022/ 7818 /A. Shri Prasenjit Das, sub-Divisional ludicial Magistrate (s)'

Xofrujtur, t'transf"-r"a unO posted as Sub-Divisional Judicial Magistrate (M), Jonai'

Onemali, vice Smti Shalma Azaz already transferred'

Shri Das will hand over charge of his Court and Office to the Chief ludicial

Magist;te, Kokrajhar and proceed to join his new assignment immediately'

No.HC.VII-23/2022/ 78tg /A. smti Anne Baruah, sub-Divisional Judicial Magistrate

iil, co"fpuri, is tr-or,rferrei and posted as sub-Divisional ludicial Magistrate (M),

#,.y-;pd vrce shri sarfraz Nawaz resigned from the Assam ludicial service.

SmtiBaruahwillhandoverchargeofherCourtandofficetotheChief]udicial
Magistrate, Goalpara and proceed to join her new assignment immediately'

No.HC.VII-23/2022/ 7820 /A. Smti Rubina Yasmin, sub-Divisional ludicial Magistrate

i;); B;il.ffn, irfrunlf.i"d and posted as sub-Divisionar -rudicial Masistrate (M),

buluti, uii" Smti Barnali Sarmah transferred on promotion'

SmtiyasminwillhandoverchargeofherCourtandofficetotheChief]udicial
Magistrate, dongaigaon and proceed to ioin her new assignment immediately'

No.HC.VlI-23/2022/7827/^.ShriSyedTabshirAlam,Sub-Divisronal]udicial
fVigstrate (S), Cachar, Sifrarlis transfeired and posted as Sub-Divisional ludicial

uiiittrut" tilj, no:ai, vice Smti Pooja Devi transferred on promotion'
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shri Alam will hand over charge of his Court and olfice to the chief ludicial

Magistrate, Cachar, Silchar and proceed to join his new assignment immediately'

No.HC.VII-23/2022/ 1822 /A. Shri Rupanta charingia Phukan, sub-Divisional Judicial

Magistrate (s), chirdng, Kalulqaon, is transferred and posted as sub-Divisional ludicial

Ma[istrate (vj, cr,apulno*i, vice smti sangita Haloi transferred on promotion.

shri Phukan will hand over charge of his court and office to the chief Judicial

Magistrate, Chirang, Kajalgaon and proceed to join his new assignment immediately'

No.HC.VII-23/2022/ 7823 /A. Smti Al Moohmina Muzzammil, sub-Divisional Judicial

Magistrate (s), Tinsukta, is transferred and posted as Sub-Divisional ludicial Magistrate

(Mi nangia, vice Smti Pranami Goswami transferred on promotion'

smti Muzzammil will hand over charge of her court and office to the senior-most

Judicial Magistrate at the station and proceed to join her new assignment immediately.

No.HC.VII-23/2 022/ 1824 /A. In exercise of the power conferred under sub-section

(3) of Section tZ of-tne Code of Criminal Procedure,1973, the High Court is pleased to

iesignate temporarily the following Grade-lll Officers of the Assam ludicial Service

as 5ub-Divisional ludicial MagistraG and to post them as Sub-Divisional ludicial

Magistrate, (S) at the station/ Head-quarters in the District as shown below against

their names from the date of taking over charge as such:-

Name of the
Officerc

Shri Rajrishi
Shandilya

Shri Angaz Baruah

Shri Tridip Kumar
Bhattacharyya

Designation District Head-quarters/
Station
Haflong

Mushalpur

Tinsukia

Sub-Divisional
-ludicial Magistrate
(S), Dima Hasao,

Haflong, vice Smti
Niva Rani DaleY

transferred.
Sub-Divisional

Judicial Magistrate
(S), Baksa,

Mushalpur, vice Smti
Arunima Sonowal

ql4qqy tralpJe{e4
Sub-Divisional

Judicial Magistrate
(S), Tinsukia, vice
Smti Al Moohmina

Muzzammil
transferred

Dima
Hasao

Baksa

Tinsukia

sl.
No.

1
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No.HC.VII-23/2022/ 7825 /A. Smti Pronami Dutta, Munsiff-cum-ludicial Magistrate' lst

Class, Bokakhat, is transferr'ed *O pott"a as Munsiff-cum-ludicial Magistrate, l't Class,

Margherita, vice Smti Sukanya Gogoi transferred

SmtiDuttawillhandoverchargeofherCourtandofficetotheSub-Divisional
Judiciai Magistrate (M), Bokakhat and proceed to join her new assignment immediately'

No.HC.VII-23/2022/ 7826 /A. Smti Fariha Faridi, ludicial Magistrate, ln Class,

Cacf'ar, Sifcf,at, it trantfo*O und posted as Munsiff, Hojai, vice Shri Saptarshi Das

transferred.

smti Faridi will hand over charge of her court and office to the chief ludicial

Magistrate, Cachar, Silchar and proceed to join her new assignment immediately'

No.HC.VII-23/2022/ 7827 /A. Smti Neha saikia, Munsiff-cum-Judicial Magistrate' l't
Class,Sarupathar,istransferredandpostedasMunsiffNo.2,Dibrugarh,viceSmtt
Rituparna Sarmah transferred.

smti Saikia will hand over charge of her court and office to the sub-Divisional

ludicial Magistrate (M), Sarupathar and proceed to join her new assignment

immediately.

No.HC.VU-23/2022/ 1g28 /A. shri Navneet Kashyap, Judicial l4agistrate' 1d class'

aot u;un, Karbi Anffi, [-transferred and posted as Munsiff No'2' Kamrup (M)'

Cuwinaii, vice Shrilridip Kumar Bhattacharyya transferred'

shri Kashyap will hand over charge of hrs court and olfice to the senior-most

Judicial Magistraie at Diphu and proceed to join his new assignment immediately.

N..HC.VII-23/2022/ 7829 /A. Smti Drihata Kakati, ludicial Magistrate, 1't Class,

lliguon, is iransferred and -posted as Munsiff No.1, Cachar, Silchar, vice Shri

Dharamchand Pareek transferred.

SmtiKakatiwillhandoverchargeofherCourtandofficetotheAddl.Chief
Judicial Magistrate, Nagaon and proceed to join her new assignment immediately'

No.HC.VII-23/2022/ 1830 /A. Shri saptarshi Das, Munsiff, Hojai, is transferred and

post"J ai Mrnsiff--rn1Jrdoiul Magistrate, 1( Class, Bokakhat, vice Smti Pronami Dutta

transferred.

ShriDaswillhandoverchargeofhisCourtandofficetotheDistrictand
Sessions Judge, Hojai and proceed to join his new assignment immediately'

No.HC.VII-23/2022/ 7837 /A. smti sukanya Gogoi, Munsiff-cum-ludicial Magistrate'

1s Class, Margherita, rs tE-nsferred and posted as Munsiff No.2, Darrang, Mangaldoi,

vice Smti Prateeksha Mohan transferred'
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smti Gogoi will hand over charge of her court and olfice to the District and

Sessions]udge,Tinsukiaandproceedtojoinhernewassignmentimmediately.

No.HC.VII-23/2022/ 7832 /A. Smti Prateeksha Mohan, Munsiff No.2, Darrang,

Mangaldoi, is transferred and posted as Munsiff No' 1, Dhubri, vice Smti Begum Nazira

Ahmed transferred.

SmtiMohanwillhandoverchargeofherCourtandofficetotheDistrictand
Sessions Judge, Darrang, Mangaldoi and proceed to join her new assignment

immediately.

No.HC.VII-23/2022/ 1833 /A. Smti Begum Nazira Ahmed, Munsiff No.1, Dhubri' is

transferred and po-sted as l4unsiff, Baksa, Mushalpur, vice Smti Dikshya Rani Dutta

transferred.

smti Ahmed will hand over charge of her Court and office to the District and

Sessions Judge, Dhubri and proceed to join her new assignment immediately'

No.HC.VII-23/2022/ 7894 /A. Shri Dharamchand Pareek, Munsiff No'1' cachar'

Sifinui, ir trunsf"riland potted as Judicial Magistrate, l't Class, Bokajan, Karbi

Anglong, vice Shri Navneet Kashyap transferred'

shri Pareek will hand over charge of his court and office to the District and

sessions Judge, cachar, silchar and proceed to join his new assignment immediately.

No.HC.VII-23/2022/ 1835 /A. Shri Raj Sekhar Duara, Munsiff-cum-ludicial Magistrate'

t'i Class, Gohpur, ,t-trunrferr"O and posted as ludicial Magistrate, 1s Class, Darrang,

Mangaldoi, vice Shri Dipjyoti Hazarika transferred'

shri Duara will hand over charge of his Court and office to the sub-Divisional

Judicial Magistrate (M), Gohpur and proceed to join his new assignment immediately.

No.HC.VII-23/2022/ 7836 /A. Shri Amarjyoti Sonowal, Munsrff No.3, Kamrup (M),

Guwahati, is transferred and posted as.ludicial Magistrate, 1't Class, Dhubri, vice Smti

Sultana Nasrin transferred.

shri sonowal will hand over chare of his Court and office to the District and

Sessions Judge, Kamrup (M), Guwahati and proceed to join his new assignment

immediately.

No.HC.VII-23/2022/ 7837 /A. Smti Dristisikha Baruah, Munsiff No.1, Goalpara' is

transferred and posted as-wlunsiff-cum-ludicial Magistrate, ls Class, Gossaigaon, vice

Shri Priyank Khataniar transferred.

Smti Baruah will hand over charge of her court and office to the District and

SessionsJudge,Goalparaandproceedtojoinhernewassignmentimmediately.
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No.HC.VII-23/2022/7838/^.SmtiRituparna.Sarmah,MunsiffNo.2,Dibrugarh,is
transferred and posted u, Iiniiff-.r.-ludicial Magistrate, 1d Class, Bijni, vice Shri

Rajrishi ShandilYa transferred'

SmtisarmahwillhandoverchargeofherCourtandolficetotheDistrictand
sesslons Judge, Dibrugarh and proceed t6 ioin her new assignment immediately'

No.HC.VII-23/2022/ 78gg /A Shri Abhishek Mika' Munsiff No'2' Haila.kandi' is

transferred and posted as ilrnsiff-cum-ludicial Magistrate, 1n Class, Sonari' Charaideo'

vice Shri Angaz Baruah transferred'

Shri Mitra will hand over charge of his Court and Office to the District and

Sessions Judge, Hailakandi and proceej to join his new assignment immediately'

No.HC.VII-23/2022/7840/^,shrisailenBuragohain,lvlunsff.cum-]udicla|
il;;i;;i;, 1;'iruti H..r"-n, " 

ttansferred and,posted is Munsiff No'3' Kamrup (M)'

Cuianati,'vice Shri Amadyoti Sonowal transferred'

Shri Buragohain will hand over charge of his Court an! Om59 t" l!" ?lt^:tl] 
ttd

Sessions Judge, Karbi n"glong. Diphu ind proceed to join his new assignment

immediatelY.

No.HC.VII-23/2 022/ 7847 /^. Smti Sultana Nasrin, ]udicial Magistrate, 1.t Class,

Dhubri, is transferred anOffiteO is 'ludicial Magistrate' 1't Class' Jorhat' vice Smti

Meghali Saikia transferred.

SmtiNasrinwillhandoverchargeofherCourtandofficetotheChief]udicial
Magistrate, Dhubri and proceed to join her new assignment immediately'

No.HC.VII-23/2022/7842/^,shriPriyankKhataniar.Munsiff-cum-JudicialMagistrate,
1$ Class, Gossaigaon, ir=-t.un'ie"eO and posted as Judicial Magistrate' ln Class'

Nagaon, vice Smti Drihata Kakati transferred'

ShriKhataniarwillhandoverchargeofhisCourtandofficetotheChief]udicial
Magistr;te, iokralhar una pioc"ea to join-at his new place of posting immediately'

No.HC'VII-23/2022/1843/^.SmtiElizabeth-Hazarika,MunsiffNo'4,Kamrup(M),
Guwahati, is transferred -:-O poti"J as Munsiff No 1' Goalpara' vice Smti Dristisikha

Baruah transferred.

SmtiHazarikawillhandoverchargeofherCourtandofficetotheDistrictand
Sessions Judge, Kamrup (qj. Cuwanati aid proceed to join at her new place of posting

immediatelY.

No'HC'VII-23/2022/7844/^.SmtiDikshyaRaniD'Utta,Munsiff,Baksa,Mushalpur,is
transferred and posted * -, urniin No.4, Kamrup(M), Guwahati, vice Smti Elizabeth

Hazarika transferred.
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SmtiDuttawillhandoverchargeofhercourtandolficetotheDistrictand
Sessions Judge, Baksa, Mushalpur anJ proceed to join at her new place of posting

immediately.

No.HC.VII-23/2022/ 7845 /A. Smti Meghali Saikia, ludicial Magi{rate' ls Class'

:oinui, i, transferred and p*Ea ur Munsiff-cum-Judicial Magistrate, ld Class, Gohpur,

vice Shri Raj Sekhar Duara transferred'

smtisaikiawillhandoverchargeofhercourtandofficetotheChief]udicial
Magistrate, lorhat and proceed to join her new assignment immediately'

No.HC,VII-23/2022/ 7846 /A. shri sahidulla Ahmed, Judicial Magistrate' 1s class'

Dima Hasao, Haflong, is traiiierred and posted as Munsiff No.2, Hailakandi, vice Shri

Abhishek Mitra transferred.

shri Ahmed will hand over charge of his Court and office to the chief ludicial

Magistrate, Dima Hasao, Haflong and proceed to join his new assignment immediately'

No.HC.VII-23/2022/ 7847 /A. Shri Dipjyoti Hazarika, Judicial Magistrate, l't Class,

Darrang, Mangaldoi, is trari-sferred ana posted as Mun;iff-cum-ludicial Magistrate, 1st

Class, fiamrenl vice Shri Sailen Buragohain transferred'

shri Hazarika will hand over charge of his court and office to the chief ludicial

Magistrate, Darrang, Mangaldoi and procied to join his new assignment immediately'

No.HC.VII-23/2022/ 7848 /A. Shri Muzakkir Ahmed, Munsiff-cum-ludicial Magistrate'

1i Class, Jonai, is transferrEi and posted as ludicial Magistrate, 1't Class, Dima Hasao,

Haflong, vice Shri Sahidullah Ahmed transferred'

shri Ahmed will hand over charge of his court and office to the District and

Sessions Judge, Dhemaji and proceed to join his new assignment immediately'

No.HC.VII-23/2022/ 7849 /A. Shri Upam Kalita, I4unsiff No.2, Barpeta, is transferred

anJ posteO as Munsiff-cuffidicial Magistrate, 1't Class, Sarupathar, vice Smti Neha

Saikia transferred.

shri Kalita will hand over charge of his Court and offlce to the District and

SessionsJudge,Barpetaandproceedtojoinhisnewassignmentimmediately'

No.HC.VII-23/2022/ 7850 /A. In exercise of the power delegated to the High court

,nJ.. ttu prouision of sectton 19 of the Bengal, Agra and Assam civil courts Act, 1887

[u, ur.nAlO upto date), the High Court is ple-ased^to invest the following Munsiffs with

ihe po*e, to try suits cognizable by the such Civil Court:-

(i)
(ii)
( iii)
(iv)

Smti Fariha Faridi
Shri Navneet KashYaP

Smti Drihata Kakati
Smti Meghali Saikia
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(v) Shri Sahidulla Ahmed

No.HC.VII-23/2022/ 7857 /A. The following officers are not entitled to Travelling

nffo*in.u in'tne spirit ofJn-7q1, Division XII of FR & SR as they are transferred on

their representation : -

(i)
( ii)
(iii)
(iv)
(v)
(vi)
(vii)
(viii)
(ix)
(x)

The power is personal to the Officers concerned and may be exercised by them

at any station.

By Order,

Sdl - Ro,4z4 g444al,

REGISTRAR fi.IGII,ANICE)

Dated 25.03.2022

Smti Indira Barman
Shri Chandranshu ChaturvedY

Shri Anurag lintoo Borah

Shri Nityananda Talukdar
Smti Mili Hussain
Shri ChinmoY Baruah
Smti PomPy ChakravartY
Shri Sundeep Kasyap Das & Smti Pronami Dutta

Smti Fariha Faridi

Smti Dikshya Rani Dutta

Memo No. HC.Vll-z3 I 2022

Copy to:-

1. The L. R. -cum-Commissioner &

Department, DisPur, Guwahati.
Secretary to the Govt. of Assam, Judicial

7 7 7

He is requested to invest the following officers with the powers of District

Judge:

(a) Shri Surajit Kumar Dhar

(b) Smti Shabnom Choudhury
(c) Shri Nogen SenabaYa Deori

(d) Shri Paban Chandra Kalita

(e) Smti Roushan Ara Rahman

(f) Dr. Manash Baruah

HeisalsorequestedtoinvestthefollowingofficerswiththepowersofCivil
Judge:

a) Smti Jyotshna Das

b) Smti Rani Boro
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c) Smti BiPaakkhi Borthakur
d) Shri NaYan lyoti Dutta
e) Smti Moitri Dekadoloi
f) Smti Leena DoleY

g) Dr. Chetana Khanikar
h) Shri Rahul Medhi

i) Shri Shariff Uddin Ahmed Pathan
j) Smti lharna Saikia

He is also requested to take necessary steps for appointment of Shri

Nityananda Talukdar as Presiding Officer, Labour Court, Guwahati'

2.TheSecretarytotheGovt.ofAssam,Labour&WelfareDepartment,Dispur,
Guwahati.

HeisrequestedtoappointShriNityanandaTalukdarasPresidingofficer,Labour
Court, Guwahati.

3. The Principal Accountant General, Assam, Beltola, Maidamgaon,Guwahati'

4. The District and Sessions )udge,-
S. fne Registrar-cum-Principal 6ecretary to Hon'ble the Chief Justice, Gauhati High

Court, Guwahati
6.ThePrincipalJudge,FamilyCourt,No.I,II&III,Kamrup,Guwahati/Cachar,

Silchar/ Barpeta
T.ThePresidingofficer,IndustrialTribunal,Guwahati/Dibrugarh/Silchar
8. The Presiding Officer, Labour Court, Guwahati/ Dibrugarh

9. The Presiding Offlcer, STAT & Member, MACT, NO'1, Kamrup, Guwahati

10. The Special Judge, Assam, Guwahati

11. The Special Judge, CBI & NIA, Assam, Guwahati

12. The Member-Secretary, Assam State Legal Services Authority, Guwahati

He is requested to release the following officers from the post of District Legal

services Authority as per Notification with effect from the date of their handing over of

charge as such:

a) Shri Abdul Kader

b) Shri Bankim Sarma
c) Shri Nayan lyoti Dutta
d) Smti Barnani Goswami
e) Shri Abdus Saftar

Q Shri Naguib Ahmed
g) Smti Moitri Dekadoloi
h) Smti Leena DoleY

i) Shri Ajoy Kumar Basumatary
j) Dr. (Smti) Chetana Khanikar
k) Shri Rahul Medhi
l) Smti Bichitra Dutta
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m) Shri Shariff Uddin Ahmed Pathan

n) Smti PomPY Chakravafi
o) Smti Karuna Devi
p) Smti Dubori Dutta

He is also requested to appoint the following olficers as Secretary, District Legal

Services Authority as per Notification:

13.

a) Shri Shakti Sharma

b) Shri Anup Khanal

c) Smti lyotismita Sarma

d) Shri Forhan Uddin Choudhury
e) Shri Dimbeswar TaYe

f) Shri Angshuman Bhattacharjee
g) Shri NayanjYoti Choudhury
h) Smti BijaYa Khakhlary
i) Smti Suraiita TrivedY
j) Smti Pranami Goswami

k) Shri DevojYoti BhuYan

l) Smti Sangita Haloi

m) Smti Sushmita BorPujari
n) Smti Barnali Sarmah
o) Shri Ujal Borah

The Member, MACT, Guwahati/Dhubri/ Nagaon/ Nalbari/ Barpeta/ Silchar/

Sonitpur/ Tezpur/Goalpara/ Kamrup, Amingaon

The Special Judge, Addl. CBI Court, No.l, II & III, Assam, Chandmari, Guwahati

Shri Rajib Goswami, Member, MACT, Sonitpur,fezpur
Shri Athijit Bhattacharyya, Special ludge, CBI, Assam, Addl' Court No 1,

Chandmari, Guwahati
Shri Satyajit Khound, Special Judge, CBI, Assam, Addl' Court No 2, Chandmari'

Guwahati
Smti Indira Barman, District and Sessions Judge, Darrang, Mangaldoi

Shri Biswajit Chakraborty, Presiding officer, STAT, Assam & Member, MACT No.1,

Kamrup (M), Guwahati
Shri Surajit Kumar Dhar, Member, MACT, Cachar, Silchar

Shri Thaneswar Kalita, District and Sessions Judge, Dhubri

Smti Malaya Deb Dey, Principal Judge, Family Court, Cachar, Silchar

Smti Sharmila Bhuyan, District and Sessions ludge, Nalbari

Smti Shabnom Choudhury, Principal Judge, Family Court, No'1, Kamrup (M),

Guwahati
Shri Nogen Senabaya Deori, Presiding Officer, Industrial Tribunal, Dibrugarh

Shri Paban Chandra Kalita, Member, MACf, Goalpara

t4.
15.

16.

t7.

18.

19.

20.
2t.
22.
23.
24.

25.
26.

e.-
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27.

28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.
40.
41.
42.
43.
44.

45.
46.

Smti Roushan Ara Rahman, Principal Judge, Family Court, No.2, Kamrup (M),

Guwahati
Dr. Manash Baruah, Member, MACT, Nalbari

snri :it, Mani Barman, Addl. District and Sessions Judge, FTC, Darrang, Mangaldoi

Smti Bobita Kshetry, Addl. District and Sessions Judge, Bajali

shri chandranshu chaturvedy, Addl. District and sessions Judge, FTC, Kokrajhar

imti sangeeta Gogoi Bora, Addl. District and sessions Judge, FTC, Margherita

Shri Nasim Akhtar; Addl. District and Sessions Judge, Sonitpur,fezpur,

Shri Kaushik Hazarika, Addl. District and Sessions ludge, Golaghat

Smti Poli Kataki, Addl. District and Sessions Judge, Jorhat

Smti Rngieeta Mahanta, Addl. District and Sessions Judge, Cachar, Silchar

Shri aabjl Sutradhar, Addl. District and Sessions Judge, FTC, Tinsukia'

Smti Munmun B. Sarma, Addl. District and Sessions Judge, Nalbari

Smti Farhana Sultana, Addl. District and Sessions Judge, FTC, Rangia

Shri Nityananda Talukdar, Addl. District and Sessions -ludge, Barpeta

Shri Joydev Koch, Addl. District and Sessions Judge, FTC, Abhayapuri

imti Tasfia Hussain, Addl. District and Sessions Judge, FTC, Biswanath Chariali

Smti Nazmee Ayysha Ahmed, Addl. District and Sessions Judge, FTC' Sivasagar

Shri Anil Kumar Basfor, Addl. Sessions Judge-cum-Special Judge' POCSO'

Morigaon
Shri 

"Anurag 
Jintoo Borah, Addl. District and Sessions Judge, FTC, Cachar, Silchar

if,ri nuluti Kumar Todi, Addl. Sessions Judge-cum-Special Judge, POCSO'

Sivasagar
inri a"nrp.n Kumar Nath, Addl. Sessions Judge-cum-special Judge' POCSO'

47.

48.
49.
50.
51.
52.
53.

54.
55.

56.
57.

58.
59.
60.
61.
62.

Dhubri
The loint Registrar , Gauhati High Court, Guwahati

The Chief Judicial Magistrate, 

-

Smti Manju Bordoloi, Civil ludge & Asstt. Sessions Judge, Jorhat

Smti Jyotshna Das, Chief ludicial Magistrate, Nagaon

Smti Rani Boro, Chief Judicial Magistrate, Dibrugarh

Shri shaKi Sharma, Chief ludicial Magistrate-cum-Civil Judge & Asstt. Sessions

Judge, Hojai
Smti Naiti liussain, Civil Judge & Asstt. Sessions Judge, No'1, Cachar, Silchar

ShriAbdulKader,Secretary,DistrictLegalservicesAuthority,DimaHasao,
Haflong
Smti Bipaakkhi Borthakur, Chief ludicial Magistrate, Sivasagar

Dr.ParthaSarathiBhattacharjee,CivilJudge&Asstt.SessionsJudge,No.2,
Cachar, Silchar
Shri Nurjamal Haque, Chief Judicial Magistrate, Sonitpur, Tezpur

Smti Kangki Rani beka, Civil Judge & Asstt. Sessions Judge, Golaghat

Shri Kiran Lal Baishnab, Chief ludicial Magistrate, Golaghat

Shri Anup Khanal, Chief Judicial Magistrate, Tinsukia

Shri Pranab Sarma, Civil Judge & Asstt. Sessions Judge, No'1, Kamrup (M)'

Guwahati



63.
64.
65.
66.
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Smti Sujata Dutta, Counsellor, Family Court, No'I, Kamrup (M)' Guwahati

Shri Anlur Bhuyan, Chief ]udicial Magistrate, Hailakandi

itrri Nayan ;yo[i outta, secretary, District Legal services Authority, Tinsukia

inri r,laguib Ahmed, Secretary, District Legal Services Authority, Karbi Anglong,

Diphu
st ri trtuoulit Bhatta, civil Judge & Asstt. sessions Judg-e, Sonitpur, rezpur

smti Moiiri Dekadoloi, secretary, District Legal services Authority, Kamrup,

Amingaon
Smti teena Doley, Secretary, District Legal Services Authority' Majuli

Dr. Chetana Khanikar, Secretary, District Legal Services Authority' Charaideo

imti Monalissa Das, Civil Judqe & Asstt Sessions Judge, Dibrugarh

Shri Rajesh Bodo, Civil Judge & Asstt. Sessions Judge, Dhubri

Shri Ra-hul Medhi, Secretary, District Legal Services Authority, Hamren

Smti Bichitra Dutta, Secretary, District Legal Services Authority, Lakhimpur

imti Subhadra Acharyya, Counsellor, Family Court, No'II, Kamrup (M)' Guwahati

irrri Srrarifr Uddin Ahmed Pathan, Secretary, District Legal Services Authority,

Barpeta
Smii Jyotismita Sarma, Civil Judge & Asstt' Sessions Judge, Barpeta

ShriForhanUddinChoudhury,Addl.Chief'ludicialMagistrate,Lakhimpur
Smti Pompy Chakravafi, Secretary, District Legal Services Authority' Darrang'

Mangaldoi
Shri bimbeswar Taye, Addl. Chief ludicial Magistrate, Diphu, Ka

Shri Angshuman Bhattacharjee, Addl. Chief ludiciali'4agistrate,

Smti lhirna Saikia, Addl' Chief ludicial Magistrate, Barpeta

Smti Priyanka Hazarika Nair, Civil Judge

Kajalgaon
Shri Nayanjyoti Choudhury, Counsellor,

Guwahati

67
68

69.
10.
7t.
72.
73.
14.
75.
76.

77.
18.
79.

80.
81.
82.
83.

84.

85.
86.
87.
88.
89.
90,
91.
92.

93.

rbi Anglong
Sonitpur, Tezpur

& Asstt. Sessions Judge, Chirang,

Family Court, No.III, KamruP (M),

Shri Dhiraj Kumar Kalita, Addl. Chief Judicial Magistrate, Udalguri

Shri Debaiish Kashyap, Addl. Chief Judicial Magistrate, Tinsukia

Shri Chinmoy Baruah, Addl. Chief Judicial Magistrate, Morigaon

Smti Juma Sinha, Counsellor, Family Court, Dhubri

Smti Bijaya Khakhlary, Addl. Chief Judicial Magistrate, Dhemaji

Smti Kiruna Devi, Secretary, District Legal Services Authority, Hailakandi

Smti Dubori Dutta, Secretary, District Legal Services Authority, Nalbari

Smti Surajita Trivedy, Sub-iivisional Judicial Magistrate (M), Gossaigaon. She will

hand ovei charge oi her Court and Olfice to the Munsiff-cum-ludicial Magistrate,

l't Class, Gossaigaon and proceed to join her new assignment immediately.

smti Pranami Goswami, sub-Divisional Judicial Magistrate (M), Rangia. she will

hand over charge of her court and office to the Judicial Magistrate, 1" class,

Rangia and proceed to ioin her new assignment immedtately'

Shriiidyabrata Acharyya, Sub-Divisional Judicial Magistrate (S). He will hand over

charge of his court and office to the chief Judicial Magistrate, Karimganj and

proceed to join his new assignment immediately.

94
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95, Shri Devojyoti Bhuyan, Sub-Divisional--ludicial . 
Magistrate (M)' Bokajan. He will

hand over charge of nls court and office to the ahief Judicial Magistrate, Karbi

ilg6.9, Diphu ind proceed to join his new assignment immediately'

96. Smti sangita Haloi, sruoiririonat Judicial Magistrate (M), chapakhowa' she will

hand over charge of n"|. cor.t and office to the chief Judicial Magistrate, Jorhat

una proc""O to Join her new assignment immediately'

97. Smti Sushmita aorprluti,-iru-Divisional Judicial-Magistrate (M),.Margherita' She

will hand or"|. cnargl',of-hei corrt and office to the senior-most.ludicial

lligistrate, Tinsukia and proceed to join.her. new assignment immedntely' 
..,

98. smti Barnali Mahantu,'ir6-orirional ludicial Magistrate (M), Bajali. she will hand

over charge of her court and office to the Munsiff-cum-ludlcial Magistrate, 1''t

Class, Bajili and proceed to join her new assignment immediately'

99. Smti ]Uri Dutta, Sub-Divisional ]udicial Magistrate (M), Naharkatia..She will. hand

over charge or ner court and office to tne rq unslfficum-ludicial Magistrate, 1't

iiais, uan"art<atia and proceed to join her new assignment immpdiately' 
.

100. smti pooja Devi, suo-'oivisional Judicial wagistrate (M), Hojai. She will hand over

chargeofherCourtundofri..tothesenior-most]udicialMaqistrate,l'.Class,
Hojai and proceed to jorn her new assrgnment-immediately'

101. smti Sabita Bhardwal,-iro oiritionut _l-udiciat Magistrate (M), Majuli. She will hand

over charge or ner court and office to the chiaf Judicial Magistrate, Jorhat and

proceed to ;oin her new assignment immediately.

102. Shri Ujal Borah, SuO-Oivisioiat Judicial Magistrate (M)' Lakhipur' Cacha'r' He will
--- 

hfu over charge of his court and office to the Munsiff-cum-l udicial Magistrate,

ii cturr, Lakhip-ur and proceed to join his new assignment immediately.

103. imti Kumari Arti, Sub-divisional Judicial Magistrate (S), Sonitpur, Tezpur

i0;. ahri Iqbal Alam Fanaji, Sub-Divisional Judicial Magistrate (S)' Lakhimpur

iOS. Smti Shatabdi Bhuyan, Sub-Divisional Judicial Magistrate (S), Barpeta..

ioO. sf,ri Kaushik Kamai Baruah, Sub-Divisional Judicial Magistrate (S)' Nalbari

roi. snri Sundeep xashyaf Das, sub-oivisional ludicial Magistrate (S), Golaghat

10g. smti Niva Rani oar"visuubiuisional ludicial Magistrate (S), Dima Hasao, Haflong

ig9. ahri prasenjit Das, sub-Divisionat ludicial Magistrate (s), Kokrajhar

iio. srti Anne 6aruah, Sub-Divisional Judicial Magistrate (S)' Goalpara

i f r. Smti Rubina Yasmin, Sub-Divisional Judicial Magistrate (S)' Bongaigaon^.. 
.

ii, ahri Syed Tabshir nlam,luu-Divisional ludicial Magistrate (S)' Cachar' Silchar

113. Smti Al Moohmina muziammil, Sub-Divisional ludicial Magistrate (s), Tlnsukia

114. Shri Rupanta cnaringi phukan, sub-Divisional Judicial Magistrate (S), chirang,

Kajalgaon
115. Smti Pronami Dutta, M unsiff-cum-ludicial Magistrate, 1n Class, Bokakhat

f iO. Smti Fariha Faridi, ludicial Magistrate, ls Class, Cachar' Silchar

iir. ilri niliisni snanOit,., llrnrl*-.u.-Judi.iul Magistrate, 1( Class, Bijni' He will
-- 

tano over charge orhis cou,t and office to the Addl. District and sessions Judqe,

Bijni and pro.""d to join his new assignment immediately

d_-



11g. shri Angaz Baruah, Munsiff-cum-Judicial Magistrate, 1't Class, charaideo. He will
--- 

nanO oier charge of his Court and Office to the District and Sessions ludge,

Charaideo and pioceed to join his new assignment immediately

r19. ihri Tridip Kumar ehattaiharyya, Munsiff No'2, .Kamrup 
(M)' Guwahati He will--- 

nano over charge of his court and office to the District and sessions Judge,

kirrrp (M), Guiahati and proceed to join his new assignment immediately

120. Smti Neha Saikia, Munsiff-cum-Judicial Magistrate, 1't Class, Sarupathar

121. Shri Navneet Kashyap, Judicial Magistrate,. ld Class, Bokajan

122. Smti Drihata Kakati, Judicial Magistrate, 1d Class, Nagaon

123. Shri Saptarshi Das, Munsiff, Hojai

ii+. Srti Sukanya Gogoi, Munsiff-cum-Judicial Magistrate, ld Class, Margherita

125. Smti Prateeksha Mohan, Munsiff No.2, Darrang, Mangaldoi

126. Smti Begum Nazira Ahmed, Munsiff No'1, Dhubri 
-

127. Shrr DhJramchand Pareek, Munsiff No 1, Cachar, Silchar

128. Shri Raj Sekhar Duara, Munsiff-cum-ludicial Magistrate, ls Class' Gohpur

129. Shri Amarjyoti Sonowal, Munsiff No 3, Kamrup (M), Guwahati

130. Smti Dristisikha Baruah, Munsiff No'1, Goalpara

131. Smti Rituparna Sarmah, Munsrff No'2, Dibrugarh

132. Shri Abhishek Mitra, Munsiff No 2, Hailakandi

iij. Snri Sailen Buragohain, Munsiff-cum-Judicial Magistrate, ld Class, Hamren

134. Smti Sultana Nairin, Judicial Magistrate, lst Class, Dhubri

135. Shri priyank Khataniar, Munsiff-Jum-ludicial Magistrate, 1d Class, Gossaigaon

ifo. s.ti Elizabeth Hazarika, Munsiff No'4, Kamrup (M), Guwahati

137. Smti Dikshya Rani Dutta, Munsiff, Baksa, Mushalpur

138. Smti Meghali Saikia, ludicial Magistrate, ls'Class, Jorhat

iis. sr,ri Sahidulla Ahmed, Judicial Migistrate, ls Class, Dima Hasao' Haflong

r+0. Sf,ri Dipjyoti Hazarika, ludicial Maaistrate, 1't Class, Darrang' Mangaldoi

i+t. Snri Muiakkir Ahmed, Munsiff-cum-ludicial Magistrate, 1't Class, Jonai

142. Shri Upam Kalita, Munsiff No.2, Barpeta

143. The Private Secretary to Hon'ble Mr' lustice
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Gauhati High Court, Guwahati
, Gauhati High Court, Guwahati

144. The Administrative Officer (J) (
145. The Project Manager, Gauhati High Court, Guwahati for uploading in the Gauhati

High Court website
146.Th-eC'A.toRegistrarGeneral/Registrar(Admn.)/Registrar(Viqilance)/Registrar

(ludicial)/ Regiitrar (Estt.), Gauhati High Court, Guwahati

t+2. ifre oeiuty 
-oirectoi, 

Rrintlng & Stattnery, Assa.m Govt' Press' Bamunimaidan'

Guwahati for publication of the Notification in the Assam Gazette
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